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PREFACE

This publication contains a brief resume of work done by Ninth Lok
Sabha during the 2nd Session i.e. from 12th March to 31st May, 1990.

New DELHI, SUBHASH C. KASHYAP,
July, 1990 Secretary-General.

Asadha, 1912 (Saka)




CONTENTS

Pace
1 DURATION OF SESSION teeettereseeeeaeteaernerraeetttaatsrseaeterrresasesans Brorecassencarenanns 1
2. ADIOURNMENT MOTIONS o7 ".....ccceeerrmurirrinnerenmiiiiersssessssennssssnnnne 2
3 Bms .
(i) Government Bills  ...........ccoooiiiiiiinninc e, B 3
(ii) Private Methbers Bills  ..............ooooiiiiiiicee e 1n
CALLING ATTENTION .eooveiereririnniieseeeessnsnsnsseseeenssssssssssnsssessesssnnssssssssanns . 21
DIVISIONS .eoiiiiniieiennieetrnuaeereineetsesesereassoasasssuisserasssssssessssanssesssssssssssanes b
FINANCIAL BUSINESS
(i) Railway Budget  ...........cooovuimiiiiiii e
(ii) General Budget  ....................
(iii) Budget in respect of Punjab
7. /LEAVE OF ABSENCE  .cooiiiiiiiiiiiiiiiii e
8. MorTions
(i) Motions for Election of Deputy Sepeaker  ............ccocieiiiiiiiininnnnnnnenn, 30
(ii) Motions under Rules 191 and 342 \.............oooiiiiiiinn 2
(iii) Motions under Rule 388 for suspension of Rule ... 34
9. _ OATH OR AFFIRMATION .eooitiiiiiiiitiiiieeianaiinneeteesessnnrneaaeessnsnntteesananinnnnes 36
10..  OBITUARY REFERENCES  ..ccovvvuiiiiiiiiiiniiinieriiiniiiiiniennneetniniinsesseneesseesssssnnns
11, PAPERSLAID ONTHE TABLE  ...oiiiiiiiiiiiiiiiiiiiii et si e ene e
'\l}z PETITIONS
13.  PRESIDENT’S ADDRESS
14. PRIVILEGE MATTERS ..iiiniiiiiiiiiiiieiiiiiiieniriineeiineenneerneenineenaniersnessnisnnnes
15.  QUESTIONS
(i) Starred
(ii) Short Notice
(iii) Unstarred
(iv) Half-an-Hour discussion arising out of answers o questions
16.  RESIGNATION BY MEMBERS ...c.ocvuiiiiiniiiiiniiiiieiiaieineinneaneitieaeassnesiesanens
17. RESOLUTIONS
(i) Resolutions placed before the House by the Speaker  ........oooeiiiiiiennnn. 53
(ii) Government Resolution  ........... 54
(iii) Statutory Resolutions  .............. 35
(iv) Private Members’ Resolutions 56
18.  SworT DURATION Discussions (Ruia 19) 57
19. SrmmiNes oF Lox SamnA  .............. wpasseseessessettanarsststasssstenrssirnnnssertrarsssss 59
20. SPEAKER/DEPUTY SreAXER/CHAmMAN
Announcements/Observations/Referentes ..o 60
21.  STATEMENTS
(i) Statements made/laid by Ministers under Rule 372
(ii) Statements under Direction 115
(iii) Matters under Rule 377  ...............
(a) Number of Matters raised
(b) Position regarding receipt of replies
from Ministers concerned (a8 on 12-7-1990)  .....coviininiieniieniinne 67
2. STATEMENT SHOWING e TAKEN ON VaRious Kinps OF BusDeess — .........oovoe [



RESUME OF WORK DONE BY LOK SABHA DURING THF. SECOND SESSION,
MARCH-MAY, 1990

| DURATION OF SESSION

Date of Commencement ............cccovviiiininiennn... & 12th March, 1990

Date of adjournment sine-die *31st May, 1990

Date of Prorogation .............c....ccceiiiiiiniiiin, 8th June, 1990

Total number of days of Session .......................... 81 .-

Number of days of sittings 53

Number of hours of sittings 38_8 hours and 34
minutes

*The session was originallv scheduled to conclude on Friday. the 25th
May. 1990. On the recommendation of BAC House agreed to sit till 31st
May. 1990,
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1.
2. Bills introduced
. Bills opposed at introduction stage

SUMMARY

Bills pending at the end of the last session

4. Bills passed by Rajya Sabha and laid on the Table
5. Bills passed by Rajya Sabha and returned by Lok Sabha

with amendments

6. Bills returned by Rajya Sabha with amendments and
laid on the Table

7. Bills passed

8. Bills negatived

9. Bills withdrawn

10. Bills part discussed

11. Motions for adjournment of debate on Bills adopted

12. Bills referred to Select Committee

13. Bills referred to Joint Committee

14. Bills reported by Select Committee

15. Bills reported by Joint Committee

16. Bills originating in and referred to Joint Committee by

Rajya Sabha in respect of which motion for concurrence
was adopted by Lok Sabha

Bills pending at the end of the session vide Para
No. 553 of Lok Sabha Bulletin-Part Ik Dated 11.6.1990
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SUMMARY

1. Bilis Pending at the end of the 1ast 8688100 ..............ccoeeeiiiurinniiiiiinniiiiiinieiareenns 14
2. Bills Introdsond ..............cooiieiiiiiiiiiiiiiiiiiie ettt e s e s s re s eaaaeaasae a
3. Bills WIBAEBWE. ........cooociiiiiiiiiiiiiiniiiiateenttttetetaeesenesessssensansastasesesssssasnssasassans 2
4. Bills DOGREIVEG ...........c..oeooniiiiiitiiiiiie e e s e s NIL
S. Bills removed from the Register of

Ponding Bills .............coooveiiiiiiiiiiiiie e ceaae s ae s s e sesae e nae 1
6. Port-GIacumeed............ociiiiiiiiiiiiiiiiiiiiiiiiiiit e een e e eesessessarssssssgsesaasenaees 1
7. Bills pending at the end of the Session

vide Para No. 554 of Bulletin-Part-II,

r2



4. CALLING ATTENTION

Name of
Member who
called attention

Name of
Minister/date

Time
taken

when taken up H. M.

3

Situation arising out of recent
spurt in terrorist activities in Pun-
jab and the steps taken by the
Government in regard thereto.

Situation arising out of the exodus

Sh. Harish
Rawat

Sh. Mufti Mohd.
Sayeed

22-3-90
Sh. Mufti Mohd.
Sayeed

26-3-90

*Sh. P. Upendra

Shri Dinesh

12-4-90

Sh. Manubhai
Kotadia

17-4-90

Shri Dinesh

18-4-90

“Made on bobalf of Min. of Home Affairs (Shri Mufti Mohd. Sayeed).
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1 2 3 4
7. The alleged violation of the Shri Harish Prof. Madhu 19
Foreign Exchange Regulation Act Rawat Dandavate
and various tax laws by the _
Express Group of companies and 25-4-90
action taken by the Government in
the matter.
8. Reported fall in the prices of Dr. Biplab Shri Arun 47
Virginia Flue Cured tobacco Dasgupta Nehru
resulting in distress to the tobacco —_—
growers and the steps taken by the 26-4-90
Government to mitigate their
sufferings.
*9.  Reported irregularities in the — — -
A-320 Air-Bus deal and the steps
taken by the Government in
regard thereto.
10.  Situation arising  out  of the Shri Prakash Shri Arun 16
decision of the U.S. Government Koko Brahm- Nehru
to single out India for unfair trade bhatt
practices  under  Super 301 4-5-90
provision of the United States
Trade Act and action taken by the
Government in regard thereto.
11.  Recent spate of bomb blasts in Shri Kalpnath Shri Subodh 48
Declhi  resulting  in deaths  of Rai Kant Sahay
innocent people and injuries to
scveral others and the steps taken 8-5-90
by the Government in  regard
thereto.
12.  Situation arising out of the alleged Prof. Vijay Shn Hari 05
harassment of Fijians of Indian Kumar Malhotra Kishore
origin in Fiji and the steps taken Singh
by the Government in the matter. —_—
10-5-90
13.  Glut in the cotton market and Shri Kadambur Shri Sharad 41
conscqucnt steep fall in the prices M.R. Janarthanan Yadav
of cotton resulting in heavy losses —_
to the cotton growers and the steps 11-5-90

taken by the Government in
regard thercto.

*Converted into discussion under rule 193 and taken up on the same day (3-5-1990).



14.

15.

16.

17.

Situation arising out of contract for
sale of 50 Mirage III aircraft by
Australia to Pakistan and the steps
taken by the Government in re-
gard thereto.

Reported concentration of Pakis-
tani troops close to Indo-Pak bor-
der in Chhamb sector and the
steps taken by the Government in
regard thereto.

Reported increasing tension
amongst the teachers, students and
non-teaching staff of the Jawahar-
lal Nehru University and the steps

“taken by the Government in re-

gard thereto.

Acute shortage of drinking water
in Delhi and other parts of the
country and the steps taken by the
Government in regard thereto.

Shri Sudhir Giri

Shri P.R.
Kumaramangalam

Shri Bhabani
Shankar Hota

Dr. Laxmi-
narayan
Pandcy

Shri LK. Gujral

16-5-90

Dr. Raja
Ramanna

17-5-90

Shri Chimanbhai
Mehta

22-5-90

Shri Murasoli
Maran

24-5-90

19

16

50



5. DIVISIONS

No. of divisions held




6. FINANCIAL BUSINESS

Subject Date of Dates of Time
Presentation  Discussion Taken
1 2 3 4
(i) Railway Budget HM
Budget (Railways) for 14.3.90
199891 21.3.9% *General Discussion 103
i‘::g *Discussion and voting
20':"% on Demands for
e Granis
Supplementary Demands for  15.3.90
Grants in respect of Budget 21.3.90 *Discussion and voling 1239
(Railways) for 1989-90 22.3.9%0 on Supplementary De-
23.3.90 mands for  Grants
26.3.90 (Railways)
(ii) General Budget
1 41
Budget (General) for 19.3.90
1990-91 26.3.90
27.3.90 *General Discussion "‘
28.3.90
28.3.90 *Discussion and voting
on Demands for
Grants on  Account 17 02
(Voted without discus- P
sion)
Supplementary Demands for 22.3.90 26.3.90 *Discussion and voting
Grants in respect of Budget 27.3.90 on Supplementary De-
(General) for 198990 28.3.90 mands for Grants
(General) -
Discussion and voting on De- 4.4.9
mands for Grants of Ministry/ 5.4.90 External Affairs 9 43
Department of 9.4.90

*Discussed together alongwith the Government Resolution sccking approval of recommenda-
tions coatained in the Thirteenth Report of the Railway Convention Committee. 1989.

25



26

Finance Food and
Civil Supplics

Food Processing In-
dustrics )
Hcalth and Family
Welfare

Information and
Broadcasting

Law and Justice
Parliamentary  Af-
fairs

Personnel

Public Grievances
and Pensions
Petroleum and
Chemicals

1 3 4
9.4.90 Defence 7 05
10.4.90
11.4.90
12.4.90 Industry 9 07
16.4.90
16.4.90
17.4.90 Human Resource De- 10 03
18.4.90 velopment
19.4.90
19.4.90
20.4.90
23.4.90 Home Affains 11 49
24.4.9
25.4.9%
7.5.90 "Water Resources 16 31
8.5.90 &
10.5.90 * Agriculture
11.5.90
14.5.90
15. s “ Labour 753
16.5. 90 &
(«« Welfare
Guillotined Civil Aviation 005
at 6.05 PM. Commerce
on 16.5.1990 Communications
Encrgy
Environment and
Forests

@Discussed togeiher.



Planning

Programme Implemen-
tation

Science and Tech-
nology

Steel and Mines
Surface Transport
Textiles

Tourism

Urban Development
Atomic Energy
Electronics

Ocean  Devefopment
Space

Lok Sabha

Rajya  Sabha  Sec-
retariat or Vice-Presi-
dent

(iii) Punjab Budget — 1990-91

Budget (Punjab) for 1990-91  13.3.90
20.3.90

Supplementary Demands for 13.3.90 20.3.90
Grants in respect of the
Budget (Punjab) for 1989-90

-General Discussion
Discussion and voting
on Demands for
Grants on Account

*Discussion and voting
on Supplementary De-
mands for Grants
(Punjab)

2

441

*Discussed together.



7. LEAVE OF ABSENCE

sl.

No.

Name of Member

Period for
which leave
grantéd

‘Date when lcave
granted

Shri Sudam Deshmukh

Shri G. Krishna

Shri Brahm Dutt

Shri Rameshwar Patidar

23rd March to
11th May, 1990

12th March to

23rd April, 1990
and 8th May to
25th May, 1990,

2nd May to
17th May, 1990

23rd April to
21st May, 1990

29th May, 1990
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MOTIONS UNDER RULES 191 AND 342

SUMMARY
1. No. of notices received 265
2. No. of motions admitted 66
3. No. of motions discussed 3
4. No. of motions remained par-discussed 1
5. 9 hours 54 minutes

Total time taken
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11. PAPERS LAID ON THE TABLE

(@) By GOVEFENL .........oooiiimiiiiiiiieniiieciiiceiicat e e e e e et eeatanee e aee e e e e e nnnanssnnneans
(b) By Private Members ...............coiiiiiiiiiiiiiiiiiciiicciieeieeeeteeceeerneeeneeasaaesnnaas




Presented by Members

Four




41

06°¢'91
vl uem] ueysnqg fug uys 06°¢'ST
0661°€'0Z W H 06'€ 91 - 8vE yButg aloysty UEH LYS 06°C'y1 0661°€'21
fyusq] jo
uo pauoda uo pardope pawed pIqe uono uo
afessow [ 0) 2] syuey SjudWpudWe  NUIWpUIWeE P3puooIs pue UOISTOSI) SUPPY
s udplsalg suny jo uonlon jo "oN jo 'oN PIAOW oM IXQUIIN jo (3) aeq Jo aeq

ssAAV S.INIAISTId ‘€1



42

safopaud YL Jodsom dnmwo)
9} puUs SIQUIAW I JO pue W
-s1pRg Jo #¥NOH Y989 JO sanmunwu
pue safoqaud ‘s19mod oq 10) popu
-01d wonmNsLOD) W Jo GOI e

‘RIIOYB Jewny Aefip ‘joid
pue wdno ufespul “1edeyg
“TY'H ‘odided  oprenpg
‘yduig yseulq ‘weiequiepyd)

‘066! ‘ludv g9 uo ssg [euon
-eN o 1 pauodas se suspanod
110 pUR JIN ‘ISYYONS CIPUE)

Wi PIAIFSQO DD ona) 13Meads oYL o1 0 0661°v°01 'd ‘ayies wweses uyseares  SuiprBa afopaud jo sousmd T
‘eyr eipuadoyg
pue yieN [Bwey ‘ondfeq
- +yoda1 pue uonesnssaul ‘uoneu opienpg ‘Ainypnoy) ump ‘SUIPS ‘sIanuoqmne
-noex? 1oj s3¥afauy jo PMwwo) -pryres ‘ayies juesep ‘yfuis [ref [RIU)D I Lq ‘dIN ‘nsereq
3 01 INBW A paudal INOH ysauiq  ‘wereSuewelewny -UV BJF UYS UO jmesse paloe
Y3 JO 1UISUCO AP Y 1axe3ds YL St 0 0661°€°2C "Y'd ‘nsesequy i3 uyseases  Suipredal sfopaud jo uopsmd 1
W H
9 S 14 t [4 i
asnoy
EL] 310}
-3q yBnoiq
uaye; Ruew Yiym 191jBW Y1 pastel oym ‘ON
SNOH /11eYD Y1 Jo uoIsIdIQ aunj uo Jeqg JaqQWaW Y Jo dureN 1vaiqng joug ‘IS

SYILLVIN IOTTIANd ‘v1



jo Buding puwe 3umdder ouoyd
-9 jo suonedafre oy Sukuop Fm
-ISeoprOIg pUR BONVWLIOJU] PUe LiTe)
JV Amuoureneg Jo 1sturly aq) Aq
pew Judwnes [ROU0IANED IR 19ye
1" poAI38qo JoqLINy J3YeadS aq)
‘sINEW gons w
Paajoam sem w3211aud Jo wonsonb ou
@ pIu pey s19yeadg damsacons
nq a8apaud jo suonsanb se asnoy
@ W pasmel 3q 01 1gBnos oM
uquaw jo $9u0ydaga jo Smdde;
podoe 01 Fumepar snew wogm
wed om W sOUENE  [eroass
©39q pey g “me] AUe Jo uonmns
<u0) aq i papiaocsd 05 sssun pue
0% Op 0} J]oR)! 1UIWRTIRY JO 15N
[ W SUOSEA JUIDYIMS pue pood
A W SIUN  smE  jo
sonegdde jo 133w A U uazmwL
Areupio we jo @ WOy UG
Sunooj ® uwo jJuSWRIUEY Jo Jaquow
e wed j0u PP JUdWeRE] jO



- .

(s)a0u:
e, suo0d Jo (Opuopon
- senq

10
TeYYNS  espuRy)
os oﬂ:&o- ssaud
n
el pue
—_ = aaéz..
w qa 5&?23 ot noSu_._. 5
: voa“ o 1 ul oyt - o
‘onn J .!oaauua.o_a vqa_ 3.“
P 19u P
Zzior o u._“qe ot
R Jo oo Y :
o o g o s :
q -w“vmﬁ.onuo Ewn.aua .
. - Jo tuzprm pas
283 H ‘siseq u_d:-uaoﬁ uS”a_OI o_ooa=~
Aud jo sono! uﬂ.i_ . .i
o 1 pomsss
naud ‘s20u
prsa

g

|




45

‘AoED  uomA S woy sued
-op 1oys 0} padwons vavsEALS
dooremsiel] u{s JO UOE eABISRALS
weyg Awpn pue ueqreq yseyeid
femySey ugs jo uos ueqreq rewny
qslunpy  ‘aepe) peseld Jemysofer
U4S jo uos aepex uogsTy wey
sAPswa Sunred sousa 2 ‘Aep
1B MOy G¢°Z] INOQE W 1By FSNOH
@ pouuoym 13yeads Aindaq aqL

"woda1 pue uvopefnsoam
‘voneuTweXd 10j sadopauy jo U
-<woD) @ O} ‘eyqes Yo Wl ssounng
JO PNPUO) puR AMPOOL] JO SIMY
Ly ) jo [ys4 E 19pun
‘mured W W osonsw 3 [ QM
PUS STOREOYIIEI K] [[B W IIUBW
13J31 01 PIPIP peY 3 ‘seumedm
991 Aus oym Smod inomim pue
wo spsw seam adomaud jo yoealq
JO 9% Jwof pwud & 10U 10 JIPIYM
wEy @ Jo aandadsaun  paajoam
st o Jo oweriodunt el o jo
MJA W JE PIAISQO JoYeAdS AL

e - e T———————— S T

0

0661°¥°01

e s i - —————

Ao soimp
s woy suedors jo Iunnogs '€

————— e



_ ~a8aquand
jo uousonb © se IsNOY AP W pIsTes
Su1aq JoueW I 03 JUISVOO ST PY
- 1exeads aq ‘ABurpiooy 4|
-01BIIQIIP $$3f Yonw SNOH ) Pe3f
ST jOU PIp IANSWIN ) %Y} UOrs
-NPGOO A} 0} WD pey I INSWIKN
@ jo KUIUWOO P jo [esruad
U0 ‘NUAMWEO IO} INSWIN @
0} JNeW NP PN pey 34 1’
IsnoH A poumojw 1oyeads L

"9snoH @ jo Susu o uo
Surares wals ® @ JJo 191 3q Lop
e PAAJ0S3 IOy ¥NOH ML
"ol @ Jo 1dwauco ap jo Apnd
32 pue 0UIPO AR v popIIWOd
PRy SIOMSIA AR IBY  PIAIOSU
»#noH M ‘UrPy Krmusurenred jo
IS A £q paaow uonow e uQ
‘uonoe sy Joj 821 Aue passad
-X2 jou peq eaeiseauS ueqg Aep)
pue Aspex oloysry ey owes
@ 0] uvopred po3daq ose
pey pue uonde siq 1oj 1ai8a1 pass
-31dxs reumMy] yswuMp KUADAEIS
Ipew pey IoNSIA Y| "W paredos
-11u1 pue A[3jepourun ApoIsnd OIul
wap jooy Qumdog ‘loeng YL

0

0661°S°T

ygoing [e7] Ueamueqg UYS

"0661
‘ludy |y 0o J[Es JO BOUESIPOL
Kiospndmico, Bumpreas soee ON
Osn o1 Suikidas oya IsnoH ¢
Sutpespsrm Lpadofe 0] TP
Apwrej pue @ESH jJo 1ASWTN
uoq o ‘Aennoy WEWENN UYS
wurefe a8opand jo uwousInd

R4

9




47

uodas pue wonesSussam ueApY N1
soueHTWRXY Joj sadsaug jo 9 Aregpnoy) meuYo] ‘vouny
“MIWOD) AR 01 JIUTW Q) PALIJaI T'd Joid ‘ilemwy  qsuey
19YRdS P ‘VOSINP JWOS 1YY OF 0 0661°S°€2 ‘werequiepy) ‘d uygseares  Sur

UgS 03 1u3su0o s1q 28 Joyeads 3q) 91 0 0661°S°01 wpoj uereq) vuen uys
‘ISNOH Q1 W pIovuUnOuTe

3q 18J5 pMoys suosp uenodun

‘o1qmsod se 18] 08 ‘vorssog W1 sem

IBNOH @ uga 1eq Adudoid jo

JURW € SBA I JBY) PIAIRINIA IAD

-m0q 13Yeads 34, ‘opmno spew are

PUR NOH [ Ul pew i8Iy J0U T8

1w qnd jo suaew wo suIw

-91ms J1 PAAJOAWI §1 jJUSWNREHIR4 jO

a3oaud ou e PIGSTqEISS 13 sBM

M 18} PAAINQO 19XBadS Q1 Isnol

aq Jo 100Q 2@ UO JnEW ) jo 3w

-stel 241 0} JUIHVOO SIY JuployPIM 0 0 0661°S°C werequepny) ‘J Ugs



*JqI0U8 O} ARSI U0 WO PILJSURN / PAAIP SUOUSIND PNV} S0 $IPRPU],,
"JoqIoUs 0} ANSWI 200 WO pausuen ; pouodisod / PAINIP TWORSIND paLIMS ZE SPpRpPU],

BLILL e ANy IO
10} PIGORaI 10U INQ SUORSIND VNON MOUS PUS LMSTY [WIQ oj umop Ind
0@ SUPNPUT prE] oM UGMSTY UIMNUM [PA 30 suonsanD Jo eqmay (q)
Fgﬂ.. J O LR R R :UE ﬁgt;heggugﬂ_giis%z A.V
suopsnd paumsf) (m)
....................................................................... gg ? gg a-szg!%z Ae
........................................................ gggogzgwsguagsgz A-v
suopsmQ 20N uoyS (1)
E ......................................................................................... Bhus %—.—'&O §°N°§z Ae
Q ...................................................... EEEOSUEHQW%EE“&%O%&BE—ZA-V

ruopsnd) paums (1)
SNOLLSANO st



vodoy pusyep

amymousy 06's'¥1 Rwg Yo pewny  -ong W s ssold vlnalg L

©mWONRNY 06 SROYPN Jemmy] AsfiA ‘joid  uyweg pamwey-sandwo)

sonddng LD puw poo, 06 qurs uvaser uys nfug pauodwy jo Langeq

aq pos dvdda jo 1

nuddy 105 onmuwo) peuons,
amymouty 06'v'€T  uwyquyuig OX0Y YWYRd UYS o) jerfny woy vogmuasaday vy
I wowmdojaasq somossy uewmpy 06'%'0Z USSYUN 'S'A UYS  UORNEONPY Ul UONESURIUADO)  °f
A83003 06'€'9Z ™ qeN diey uys afwnusogs om0 7
sasnpu] Sumssoold poog 06°€'€T ARy qRUTH Uy wolold poog oomdsd |
uomsTOsp o

wsunredsq / AnsraTy ARG poSTRI OGA JXUWIK I JO N wolqns Joug

suopsad) 03 SRANY )0 180 BupHY SemeRdsy] JROH-SS-RSH (AD



‘pouro) aanersida]

reqig 01 wORXd sIy Uo juanbasuo) 0661'v'9T wdsp Qg peseld a[e] URS T
eyqes UNUPIA [sopRid

[eqoRUN 01 UORd3Y? sy Uo Juanbosuo) 0661°€"€1 ufuvy qepeld [PPSUTH muny weeys UYs °l

1oyeads Aq pardacoe ‘ON

syreway Prga woy Aeq £>usmusuo) ans QWA Jo WWIN IS

SUIAWTN A€ NOLLYNOISTN ‘91



17. RESOLUTIONS
(D) Resslutions piaced before the Houwse by the Speaker

Adopted unanimously.

Adopted unanimously.

Home Affairs




EEEE
e e

13.3.90.
* Discussed alongwith the (i) Budget (Railways) for 1990-91, (ii) Demands for Grants (Railways) for 1990-91 and (iii) Supplementary Demands for Grants

(Railways) for 1989-90.
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18. SHORT DURATION DISCUSSIONS (RULE 193)

Remarks

the discussion
4

Name of member Date(s) of Time taken

nder
rule

U

Subject

gf |-

Ministry/

Department

concerned
7

55

4.08 Home Affairs
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE FOR SHORT

“° LN =

DURATION UNDER RULE 193
SUMMARY
No. of notices received
No. of discussions admited
No. of discussions held
No. of discussions remained part-discussed
Total time takea

15
14

49 hours
02 minutes



19. SITTINGS OF LOK SABHA

Sl

No.

Subject

Date on .
which decided

Remarks

Cancellation of Sitting fix-
ed for Monday, the 2nd
April, 1990.

Fixation of Additional sit-
tings of Lok Sabha on
28th, 29th, 30th and 3l1st
May, 1990.

30.3.1990

24.5.1990

On the suggestion of the Minister of
Parliamentary Affairs, the House ag-
reed to cancel its sitting fixed for Mon-
day, the 2nd April, 1990.

There was no sitting on the 3rd April,

"1990 on account of ‘‘Ramnavmi”.

Business Advisory Committee in its
Twelfth Report inter alia recommended
the fixation of additional sittings of Lok
Sabha on 28th, 29th, 30th and 3ist
May, 1990. On the motion moved by
Shri Satya' Pal Malik, the report was
adopted by the House.




20. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcements/ Observations/ References

Sl Subject By whom Datc
No.
1. Announcement—Regarding adjournment of House Speaker 19.3.1990

for half-an-hour at 4.30 P.M. on 19.3.1990 to re-
assemble at 5 P.M. for presentation of the Gencral

Budget.

2. Reference on the historic occasion of the attainment Speaker 21.3.1990
of independence by Namibia.

3 Observations—Regarding nced to dispose of maxi-  Speaker 22.3.1990
mum number of starred questions on a day.

4. Observations—Allegations against a political party if  Speaker 30.4.1990
represented in the House can be rcfuted on the floor
of the House.

S. Valedictory reference on the conclusion of the 2nd  Speaker 31.5.1990

Session of Ninth Lok Sabha.




21. STATEMENTS

(1) Statements made/Laid by Ministers under Rule 372

Brief Subject

Name of Minister

Date

2

4

Government's decision to release
an instalment of Additional
Dcarness Allowance to the Cent-
‘ral  Government  Employees
which had fallen due
w.e.f.1.1.1990.

The accident to the Indian Airli-
nes Airbus A 320 at Bangalore
and matters connected therewith.

Telccom Tariffs

The accident involving No. 9020
UP Dchradun-Bombay Central
Express train on 14.3.1990.

Government Business for the
week commencing the 19th
March, 1990.

The incident which took place on
17.3.1990 in the Nizamudin arca
of New Delhi.

Correcting the reply given on the
15Sth March, 1990 to a sup-
plementary by Shri Madan Lal
Khurana on Starred Question
No. 42 regarding Pakistani mob
crossing over to Indian territory.

Government Business for the
week commencing the 26th
March, 1990.

Prof. .Madhu
Dandavate

Shri Arif
Mohammed
Khan

*Shri Dinesh
Goswami

Shri George

Fernandes

**Shri Arif
Mohammed
Khan

@shri p.

Upendra

Shri LK. Gujral

Shri P. Upendra

13.3.1990

14.3.1990

14.3.1990

15.3.1990

16.3.1990

20.3.1990

22.3.1990

23.3.1990

01

11

03

18

01

01

“Made/laid on behalf of Minister of Communications.
Made on behalf of Minister of Parliamentary Affairs.
@Made on behalf of Minister of Home Affairs.

61



1 2 3 4

9. Pnce Policy for raw jute for Shri Devi Lal 29.3.1990 01
1990-91 season.

10. Escapc of detcnuecs from central Shri Mufti Mohd.  29.3.1990 03
jail, Srinagar on 28.3.1990 Sayeed

1. P.M.s visit to Namibia. Shri Vishwanath 30.3.1990 08

Pratap Singh

12.  Indo-Nepal relations. Shri 1.LK. Gujral 30.3.1990 02

13.  Revision in the rat€s of Industrial Shri Ajit Singh 4.4.1990 02
Deamess Allowance applicable
to employees of the Central Pub-
lic Enterprises.

14. Bomb blast incident in Batala on Shri Mufti Mohd. 4.4.1990 04
3rd April, 1990. Sayeed

15.  Recent incidents of abduction in ~Shri P. Upendra  9.4.1990 04
the State of J & K.

16.  Restoration of multiparty demo- Shri LK. Gujral 9.4.1990 04
cracy in Nepal.

17. Communal sitvation in Gujarat. *Shri P. Upendra  9.4.1990 04

18.  The ghastly murder of Shri H.L. *Shri P. Upendra  10.4.1990 02
Khera, General Manager, HMT
by his abductors in Srinagar.

19. Certain important policy deci- Shri Arif Mohd. 11.4.1990 03
sions taken by the Ministry of Khan
Civil Aviation to boost export
and tourism carnings.

20. Murder of Shri Mushirul Haq, Shri Mufti Mohd. 11.4.1990 04
Vice-Chancellor of Kashmir Uni-  Sayeed
versity and his personal Secretary
Shri Ghulam Nabi.

21.  The accident duec to bomb blasts Shri George 16.4.1990 08
involving Train No. 5718 Dooars Fernandes

Express on 12th April, 1990 and
No. 5609 Avadh-Assam Express
on 13th April, 1990 on Alipur-
duar Division of North-East
Frontier Railway and fire acci-
dent in onc of the coaches of 383
Mokameh-Danapur Passenger on
16th April, 1990.

*Made on behalf of Minister of Home Affairs.



Programme (IRDP)

1 2 3 4 5

22 The incident of explosion in a bus at Shri Mufti Mohd. 16.4.90 0 01
Prembari Pul on Ring Road in Delhi on Sayeed :
13th April, 1990. : :

23. The accident due to fire in train No. Shri George 17.490 0 10
383 UP Mokameh Danapur passcnger Fernandes
train on 16th April, 1990 on Eastern

R Railway.

24.  Incidents of major firc at Vigyan Bha- Shri Mufti Mohd. 17.4.90 0 36
van and Sadar Bazar in Delhi on 16th Sayeed ¥
April, 1990.

25. Activities of Anand Margis. Shri Mufti Mohd. 18490 0 10

Sayeed

26. Continuance of the Scheme for supply Shri Nathu Ram 18490 0 04
of wheat and rice at specially subsidised Mirdha
rates in Integrated Tribal Development
Project (ITDP) arcas and the tribal
majority States for one more year from
the 1st April, 1990 and extension of its
coverage to north Cachar and Karbi
Anglong districts of Assam.

27. Incentives to sugar factories for under- Shni Nathu Ram 19.490 0 05
taking early crushing in the ensuing Mirdha
1990-91 sugar scason.

28. Price policy for Rabi crops of 1989-90 to  Shri Devi Lal 2049 0 04
be marketed in 1990-91.

29. ©  Communal incidents in Kanpur and Shri Subodh Kant 23490 0 08
Mathura ’ é Sahay

30. Letter allegedly written by Shri George  Shri George 24490 001
Fernandes to the PM. Fernandes

3. Incident of fire at Motia Khan in Dethi  Shri Subodh Kant 24490 0 11
on 23rd April, 1990. Sahay

3. Enhanced subsidy for scheduled castes Shri Upendra Nath 26.4.90 0 02
under Integrated Rural Development Verma

“Mecmbers were permitted to ask clarificatory questions.



1 2 3 4 5

33. Decision of Government to observe Ist  Shri P. Upendra 30490 0 01
May as a public holiday under the
Negotiable Instruments Act.

4. Outcome of the bilateral talks with the Shri [.LK. Gujral 2590 009
forcign Minister of Pakistan at New
York.

35. Incident at Palej Railway Station; in  Shri Mufti 2.590 0 03
Bharuch district of Gujarat on 30th Mohd.
April, 1990. Sayeed

36. Fire incident in Shastri Bhawan on 3rd  Shri Subodh Kant 4590 0 03
May, 1990. Sahay

37. Debt relief to farmers, artisans and Prof. Madhu 459 004
weavers who had taken loans upto Rs. Dandavate
10,000 from various banks.

*38.  Threat of the officers of the oil industry  Shri M.S. 7.590 0 16
to go on strike on 8th May, 1990 on the  Gurupadaswamy
issue of revision of their pay scales and
Dearness Allowance.

39. Review of National Policy on Educa- Shri Chimanbhai 7.590 0 05
tion. Mehta

40. Cyclonic storm in Andhra Pradesh. Shri Upendra Nath 10.5.90 0 06

Verma

41. Government Business for the week Shri Jagdeep 11.590 0 01
commencing the 14th May, 1990. Dhankar

42. Grant of financial assistance in case of Shri Upendra Nath 11.5.90 0 01
deaths due to cyclone in the states of Verma
Andhra Pradesh and Tamil Nadu and
Union Territory of Pondicherry.

43. Incident at Sato Dharampur village of Shri Ram Vilas 11.5.90 0 05
Fatchpur district of Uttar Pradesh. Paswan

“. Government Business for the weeck Shri Satya Pal 18.5.90 0 01
commencing the 21st May, 1990. Malik

**45. Murder of Maulvi Md. Farooq in Shri Mufti 22590 018
Srinagar on 2ist May, 1990. Mohd.

Sayeed

. N o .
Members were permitted to ask clarificatory questions.
**Prime Minister also clarified the position.



1 2 4 5
46. Recent developments in Haryana. Shri Vishwanath 2259 0 14
Pratap
Singh
*47.  Situation arising out of the cyclonic Shri Nitish 23.590 0 46
storm in the Bay of Bengal and the Kumar
relicf measures undertaken by the Cent-
ral Government, the State Governments
of Andhra Pradesh and Tamil Nadu and
Union Territory of Pondicherry.
48. Closure of India’s Diplomatic Mission in  Shri 1.K. Gujral 24590 0 06
Fiji.
49. The licensing policy on steel. Shri Dinesh 29.590 0 01
Goswami

*Members were permitted to ask clarificatory questions
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(iif) Matters Under Rule 377

(a) Number of matters raised R PTON 373
(b) Pasition regarding receipt of replies reccived from Ministers concerned as on 12.7.1990
Total Number Number of Percentage of
of matters replies sent to replies sent
raised Members by to the Members
Ministers and by the Ministers
copies endorsed
to Lok Sabha
Secretariat
First Session 57 38 66.66
Second Session 373 154 413

67



22. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Business Time Percentage
Taken to the
total
time
taken
H M

ADJOURNMENT MOTIONS 6 35 1.7

BILLS
(a) Government Bills ‘36 17 9.3
(b) Private Members' Bills 12 4 33

BUDGETS
(a) Railway Budget "1 e 3
(b) General Budget 90 59 234
(c) Budget in respect of States under President’s Rule 4 47 1.2

CALLING ATTENTION NOTICES (Rule 197)

DISCUSSIONS 15 36 4.0
(a) Half-an-Hour Discussions (Rule 55) s 33 1.5
(b) Short Duration Discussions (Rule 193) 49 0 12.6

MATTERS UNDER RULE 377

MOTIONS 8 41 2.2
(a) Motions under rules 191 and 342 9 54 2.6
(b) Motions under rule 388 0 24 0.1

PRESIDENT'S ADDRESS 11 14 29

QUESTIONS 45 11 11.6

RESOLUTIONS
(a) Resolutions placed before the House by the Speaker 0 0s —
(b) Government Resolutions i
(c) Statutory Resolutions 4 05 1.1
(d) Private Members’' Resolutions 11 4 3.0

STATEMENT (Rule 372) 34 2.2

OTHER MATTERS such as Oath or Affirmation, Papers laid 53 30 13.8
on the Table, Obituary References, Questions of Privilege,

Points of Order, Personal Explanations etc.
388 34 100.0

*Joint discussion took place on a Statutory Resolution [vide Statement No. 17 (iii) SI.No. 1]

and Motion for Consideration of the connected Government Bill [vide Statement No. 3 SI.

No. 1]. Time taken on joint discussion has been shown under Government Bills.

**Joint discussion took place on (i) a Government Resolution [dde Stagement No. 17 (ii)], (i),
Demands for Grants in respect of Budget (Railways) for 1990:91 and (iii) Supplementary

Demands for Grants (Railways) for 1989-90. Time taken on Joint discussion ha: been shown

under Railway Budget.



